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T.BJ: MINISTER OJ' STATE IN 
TBB MINISTRY OF AGBICULTUBB 
AND BUB:AL RECONSTRUCTION 
,(SBBI It V. SWAMlNATBAN): (a) 
Ac:c:ordiq to the report of the lDdJa 
Mefieorololical Department, the West 
BajaatbaD. had received 129 mm rain-
fall as apiDst the normal raiDfaJ1 o! 
14e IDID dur1q the period from the lat 
~ to 8th August, li81 wbich Ie-

preaenta a marginal deficiency of 12 
per cent. 

(b) OD the basis of the report of tIM 
Central Team that vialted the droqht 
a:l!ected area. in Rajasthan betweeD 
the 15th and 18th April, 1981 
and the recommendations of the 
hiah Level Committee on Relief theN-
on, the Government of India have ap-
proved a celUng of expenditure of RI. 
33.928 crores for the current ftn.aIlcla1 
year (1981.-82) for continuance of re-
lief operations in Rajasthan upto the 
30th September, 1981. This Central as-
SIstance is distributed by the State 
Government to different parts of tbe 
State according to the needs of the 
drought affected areas. 

Supply Of Vanaspa,ti to COWIumen 

31. SHRI ARJUN SETHI: Will the 
M1nIster of CIVIL SUPPLIES be plea-
sed to state: 

(a) whether Government are satis-
fied with the quantum of production of 
vanaspatl in the country, and 

(b) If not, what steps Government 
propose to take or have taken regard-
Ing the satlslactory supply of vanas-
pati to the consumers' 

THE DEPUTY MINISTER IN THE 
MINISTRY OF CIVIL SUPPLIES 
(SHRI BRAJA MOHAN MOHANTY): 
(a) and (b). The over-all position of 

vanaspati productIon in the country is 
Q.uIte satisfactory and has shown an 
increase over the last year. The pro-
duction of vanaspati durinl the year 
1980-81 had been about 7.52 lakh ton .. 
nes as alainst 6.18 lath tonnes during 

the PNCedinl year 1979-80 rqisteriq 
ali incteae of afOUD. 22 per cent. 

To maintain the present trend of 
production 80 as to meet the demand 
of the CODIumerS, the Goverument have 
taken a QUIllbel' of atepa Uk. ma1a.Wn-
iDa adequate supply of imported oU to 
tie vanaepati iDdustl7. -villi peri0-
dic meeting with the representatives of 
vanaapati uuuaufacturera to sort out 
auy problems re,arding the suppl". of 
varIous inPUts, reQ.ueatinI the State-
GovermneDts to keeP vaau-
pat! industry out of the purview of 
patrer-cuts. etc. Moreover, as a reault 
of discussions with the Goverament, 
the Vanaspati IndU ~ had announced 
in April, 1981, a vountary pric&-re&-
traint by which it had al1'eed to pea 
J the maximum ex-factory price of 
18.5 kg. tin of VanasPati at Rs. 192/-. 
This arrangement bas been kept under 
constant watch and review, and the 
State Governments have also been re-
quested to ensure its implementation In 
the field, in coordination with the 
Vanaspati Industry and trade 
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Seware 7reatment Plant at Hathala. 
Village, New Delhi 

34. SHRI ATAL BIHAR! VAJPA-
YEE: Will the Minister of WORKS 
ANn HOUSING be pleased to state: 

(a) whether it is a fact that the 
Jand for the Rs. 21 crore Sewaae Tre-
atment Plant at R'atbala Village in New 
Delhi and the land for the Rs. 25 crore 
storm water 35 kilometres Drain (as an 
anti-flood measure) have been taken 
over by the D.D.A. for purpOSe of its 
Rohini Housing Scheme; 

(a) is it also a fact that sbiftiI1l the 
Sewage Plant and givin6r the Drain a 
circuitous route at this staJre would 
mean an additional expenditure at 
about Rs. 18 crores and the changes 
would be technically unsound; and 

(c) if 10, what are the full facts in 
th:s re,ard and Government's ~ t O  

thereto? 

T!tZ MlNlSTDt 01' PABLIAMBN-
TAllY AlTAID AND WOKS AND 
ROUSDfC. (SBBl BBlSHMA )lARAIN. 
SINGH): (81). )lo, Sir. 

(b) Does not arile. 

(e) The ltathala Treatment PlaDt is-
_ ~a1  Hquirement for tbe __ 
1Ke IIOrtboweat cOl'rldor. The laad. 
ident14led t\oJ:' this plant overlaps ... 
land identtaed for alignment of tile 
supplementary drain. Xeepm, ill view 
the long term ecoDom7 IUld CODIl4er-
in, the social environmental coats and. 
tutu. urbanisation of Delhi, efrorta 
ale being made in c:olalboration with 
the concerned agencies to make a cam-
patible scheme for urban deve1opment. 
storm water disposal and sew.. dis-
posal so that the treated eftluent can 
be utilised for increasing the alricul-
tura} out .. put. The storm. water drain 
does not create environmental prob-
lems. 

Tali water Of Koyana 

35. SHRI BAPUSAHEB PARULEoo 
KAlR: Will the Minister of IRRIGA-
TION be pleased to state: 

(a) are Government aware that bulle 
quantity of tail water of Koyana Is 
being wasted as it flows to the Arab-
ian sea for the last 14 ears~ 

(a) are Government aware that huge 
water so wasted is sweet water and 
could be utilized for drinking and ir .. 
rigation purposes; 

(c) is the water so wasted 2 1/2 
times the quantity of water that is 
consumed in the city of Bombay; and 

(d) if so, the steps Government pro-
POse to take to stop this colossal waste 
of national wealth? 

THE MINISTER OF STATE IN 
THE MINISTRY OF IRRIGATION 
(SHRl Z. R. ANSARI): (a) and (b). The 
Government of Maharashtra have in-
formed that the tail waters of the 
Koyana Project are released at B.L. 
4.55 metres above the Sea Level after 




